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DIANA TEA COMPANY LIMITED A NANNE | WILED T oo okaro0001 TANTIA FINANCIAL SERVICES LTD
g‘! (CINILT4140WB1954PLLOG1457) 1A, Bentinck Stree, ol 700001 Reg Address: 23A, Netaji Subhas Road, Room No. B, 15t floor, Kolkata- 700001
CIN : L15495WB1911PLC002275 334, JAWAHARLAL KEHRU ROAD KDLKATA 700071 Website:w toplightlccom s Loreenpgiit A Aol i bl B Mo d g
410 o o CIN:L51909WB1985PLC039221 . : : tantiafinancials @gmall.com
Regd. Office: Sir ANM House(th Floor), 38, Lal Bazar Street, Kolkata- 700 001 Emadl 10 . honscop@onal.com Website: i dyonscomarale, com NOTICE EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR
Phone: (033) 4066 1500-83, Fax: (033) 2248-7871 UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE 2028 a ; st i
: A Notice is hereby given that the 41% Annual General THE QUARTER ENDED 30TH JUNE 2026 (Rs. in Lacs)
E-mail: contactus@dianatea.in Webaslte: www, dianates.in IRz, In lacs) Meeting of the Company will be held at the Registered Standalone Consolidated
Office of the Company at 7A Bentinck Street, Kolkata-
Nobice is hereby given that the 115th Annual General Meeting (AGM) || || Parbcitais Quartar Endad vear Ended| 1700001 on Thursday, the 24" September, 2026 at Quarter | Quarter | Year | Quarter | Quarter | Year
ol DIANA TEA COMPANY LIMITED is scheduled to be held on Friday, Mo W20 [ 39032008 | J0-06-2925 | 1103-2026 ) |11.30 AW, Sr. Particul Ending | Ending | Ended | Ending | Ending | Ended
11th September, 2026 al 3:00 PM, (IST) through Video Conferencing (Unaudited) [Auditad) | (Unaudiled} | [Audited] |  |Further, pursuant to Section 91 of the Companies Act,| | M. SIS June 30, | June 30.| March 31,| June 30, | June 30, | March 31,
(VC) or Other Audio-Visual Means (‘OAVM), in accordance with the (| | 1. | Total Income 2067 | 7052 | 3133 | 18066 | [2013readwith relevant rues thereunder and Regulation e 2025 | 2026 2026 2025 | 2026
applicable provisions of the Companies Act, 2013 and Rules made || |2. | Profit/ | Loss ) befors Excepticnal ‘éze(;’ljl:z;esnﬁg' éL;Ztl']’l‘gtiS::g;gfgstﬁng[;'gsfs'f;“ff (Unaudited) |{Unaudited)) Audited | {Unaudited) |{Unaudited)| Audited
tHEFE'-H-“:I&L and the EFPH'-'-‘-‘-MH CI'EUIEFF |55-L1ﬂﬂ t"!l" the Mlﬂiﬂtr"l' of Items and Tax |::'|-33:| 3827 I:1 .19‘] 33.00 Members and Share Transfer Book]s of the Company 1. Tatal Incame from npera!ima I:HE‘t:I 184 I:?'lIH - 184 T3
Corporate Aftairs (MCA') and the Securities and Exchange Board of 3. | Profit before Tax (333 | 382y | (1.9 33,00 will remain closed from 18" September, 2026 to 24" | 1”2 ™ Nt Profit / (Loss) for the period [before Tax.
india (SEBI 4. | Nat Profit after Tax (3.33) | 3567 | (1.19) | 304p | |Scptemper 2026 (boih daysinclusive). Exceptional andor Extraordinary items] (10) 127 (29} (10) | 127 B3
The Notice calling the AGM along with the Annual Report for the year || |5 | Total Comprehensive Income for the place : Kolkata Ajit Jain| | 3- Met Profit/ (Loss) for the period before tax
ended 315t March, 2026 will be sent only by email to those members period (Net of Tax) 3.33) | foras | (119 | 1229n | |2 Sd- [after Exceptional andior Extraordinary) (10} 127 25) (o) | et 63
whose emall address |s registared with the Company or the RTA e. || |6 | Paid Up Equity Share Capital ' Company Secretary and Compliance Officer| | 4. Met Profit/ (Lass) for the period after tax
M/s. Maheshwarl Datamatics Private Limited and will be simultaneousiy fane Valisaf Re. 100 aach 46780 | 46 4 4678 N RoraNITy ] &) e ) 18] 28 {18)
| of Co h . i sea.in/ { . ! .80 b7.80 1.80 &, Taotal Comprehensive Income for the period

avaiiable on the es of the Lompany al hps://www. : 7. | Eamning Per Share [Comprising Profit / {Loss) for the period (after tax)
and on the websile of the stock exchanges viz. BSE Limited at (Face \Value of Rs. 10y-each) and Other Gomprahansive Incomea {after tax)] 18] a4 {54} (8] 34 {18}
www.bseindia.com, "I'“he"ﬂ' the shares of the 'E’-"'mpﬂﬂﬁ' are lisled. {Basic & Diluted) {in Rs.) (0.07) 0.76 | {0.03) (.65 S. E. RAILWAY — TENDER 6, _Equlty Share Capital 8108 | 8109 91,08 atoa | oipa| 9109
Members whose email 1D is nol registered with the Company or RTA, : o . 7. Resarves (excluding Revalualion Reserve) as shown
shall receive a letter containing the web-link, including the exact path, || |Notes: =r. Dwvisioneal Signal & Telecom Engineer in the audited balance sheet of the previous year
where the aforesaid Notice and Annual Report will be available. 1. Theabove Financial Results were raviwed by the Audit Committes and approvad by| | Chakradharpur acting for & on behalfof | 1= Earmings Par Share (of Rs 10/-sach)
For the ensuing AGM, the Company has engaged Central Depasitory the Board of Directors of the Company atthe meetinghedd on 13th August 2026. Thelp'ﬁ'd&”r of Indka inviles e-Terders (far continued and discontinued operations)-
Services Limited [*CDSL") to provide e-voting by electronic facilities. 2.. Tha above i an extract of the defailed format of Financial Results filad with Sfock :ga nsk Tendez:ggé?;;;w:?fﬂ?:w 1. Basic (0.88) 10.32 (5.03) [0.88) 10:32 {1.98)
Mambers holding shares in physical form or Members who have not Exchange under Regulation 33 of SEBI (Listing Obligations & Disclosures h::nraﬁﬂﬁr;:‘:ars: nm E"D; Ed"élqﬂir:'t 2, Dilyted (0, 88) 10,32 1593} (0.88) 10.32 {1.98}
registared their email address with the Company or ATA, as on the Requirments) Regulations, 2015.The full format of Cuarterly Financial Resulis are ; : P, MOTES:-

; : 1 this tender and any such manual affer : ;
cut-off date i e. Friday, 04th September, 2026, can also cast their votes available on Company's websita on www lyonscorporate, com Fasbican Sthall e tanered a1, W6 The ahove is an extract of the detalled format of Lin Audited Financial Results filed with the Stock Exchange under Regulation
electronically through the COSL e-voting system, during the remote b By Order of the Board Tl Ham‘-! ﬂf-wnr; 33 of the SEBI (Listing Obligations And Other Disclosure Requirements ) Regulations, 2015, Biiha Oivtar:of e Boand
e-voting period or through e-voting during the AGM. Members can Sdi- R éTAEHP-ﬂT—IE--E?- For Tantia Financial Services Ltd
obtain/retrieve their credentials to login to CDSL e-voting system by Suvabrata De 73 SET work in connect : Sdl-

; 4 4 . : ; 1 ction with 2 3
sending an email request to helpdesk.evoting@cdslindia.com E'E'GE  Kaolkata Mareaging Dirsctor Canstruction of & loop lines betwean DA Place © Kotkata g Aﬁ,ﬂ;
mentioning their DP 1D/Client ID or Beneficiary ID/ Folio Number with ala : 13th August 2026 DIN:OTa11004 Ling and Jaint Ling 4 betwean Pand 01 | Date | 11-08-2025 DIN- 05341354
their name, PAN, registered address etc. Detailed procadure to login Cabin of Bondsrminta Yard: Tandor
and cast vote on CDSL e-voting system shall be provided in the Notice .

" AGM Value: ¥ 1.52,28 568.24, Earnest
caliing the | Money: T 3,04, 500)-. 2. ST-CKP-OT-26-
Meambers holding shares in physical form or Members who have not 27-74. Conversion of Non-Aspiration to SHARSHYAMURTI VANIJYA PRATISTHAN LIMITED
registered their email address with the Company or ATA are requested JR D FINANCE LIMITED Aspiration Type and Provision of AFDAS CIN: LB 10WE19681PLCO33640
to register their email address by submitting Form ISR-1, duly filled 4 : at 50 Mos. Locations. Tender Value : ¥ Regd. Off.; 14 ASTH FLOOR, FMC FORTUNA 234/3A AJC BOSE ROAD, KOLKATA, West Bengal, India, 700020
5 agd, O 1114, BIPLAS] ANURLUL CHANDRA STREET 5TH FLCOR, ROOM il id: 1981 i Bh 29RTH
in and signed, along with the documents mentioned therein to M/s. : 1,84.06,010.36, Earnest Monay : T Ermail id: 1381svpi@omall.com, Phone: 22874360
Maheshwari Datamatics Private Limited (RTA) b il at PR e L S Extract of un-audited Financial Results for the quarter ended June 30, 2026
: atamatics Private Limited [ ] I"r. amail a Email : fin jrdi@gmail.com , Website : www jrdfinance. com 3,68,100/-. Completion period: 06 ac un=-auane nancial Kesuits 1or ine qua enced June U,
E::rm _@fﬂ?g!fgp:r:ﬂtu;um GI{:' gal_.rdpgtshl I;:;r Thfﬁ;ﬁ; tEIlnu ?Parsnn CIN - LES9BOWE1993PLCO58107 manths for Sk Ne. 1 and 03 months for i Lakhe]
ication’ at 23, . Mukherjea : oor, - T00001. Sl No. 2. The tender defalls can be —
Members holding shares in dematerialised form are requested to e ETAbg},ﬁ‘:;‘;ﬂﬂ‘gﬁ%ﬁmﬂcﬁgﬁﬁsm‘ﬁ_FQH s viewad at websita http:/iwww.ireps. | || . QuarerEnded  YearEnded
register/update their emall address with the concerned Depaository : (. in Lacs) gov.in The tenderer/bidders must have 53: Particulars 30.06.2026 |31.03.2026 3.06:2025 | 11.03.2026
through their Depository Participant, with whom they maintain their al Quarter Ended Year Ended| | Class-lll Digital Signature Certificate & |1 | u”'“d'";d "_“d'Ed_. MEE. _fodiled” |
DEMAT account ne Particulars 30.06.2026 | 31.03.2026| 30.06.2025 31.03.2026 must be registered on IREPS Partal. 1 Tulallnmmehwﬂpemhms 53.81 .19 5217 22748 |
Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/ {Unaudited} | {Audited)| Unaudited) | (Audited) Only registered tenderenbidders can | 2| Met Fmﬁtf[mﬁs.:-fnrme Period (Before Tax and Em;epl]n:unal andor ' Il '
/3750/2026 dated January 30, 2026, a special window is available || |1 | Total income from participate i e-Tendering, e-Tenderforms | || | Extraordinary lters) 3302 | 4515 3600 10807 |
from February 5, 2026 to February 4, 2027 for transfer and Al el BT 78.57 85 | 3% shall be issued free of cost.  (PR-808)| || 3| Wl Profit/ (Loss) for the Peried Bafors Tax (Aflar Exsantional andiar
dematerialisation of physical securities which were sold/purchased || | < g;’flgf&',&giﬂ for the Extracrdinary itams} 3302 | 4515 3600 | 10807
prior to April 1, 2019, including eligible transfer requests submitted exceptional and | | 4| Net Profit {Loss) for the Pariod Afler Tax (After Excepfional andior
earhier which were rapa:tad.-'mlmrl'n-e-dmnl attended IDII:IUQIID dﬂ'hl:r?l'l'l:'f or extracrdinary items) 332 1.34 386 10.68 Extraordinary Items) 2474 44 47 96 07 B7.23
in documents/process or otherwise, subject to the ehgibility condstions 3 | Met Profit / (Loss} for the & TDH AN heama r,:;;'.;;_“pﬂ,m | sint Profil/ ' ' '
, Comgr {:mwn g reslt | (Ln&s] e the
only in demat mode and shall remain under lock-in for a period of one ar extraordinary items) 3.32 1.4 3.86 10.68 GIN - LTS AW DM ELL IahE1 0 6| Paid-up Equity Share Capilal (Face Value 2 10) 200 | 2000 2000 2000
year from the date of registration of transfer. Eligible transferees wishing 4 | Net Profit / {Loss] for the Regd uﬂ;fﬁ;&f_??;ﬂggm Siresl | 7| Reserves | excluding revaluation resarva) as shown ) the Audited Balance ' ' '
to avail this facility may submit the requisite documents to the gﬂ?&;ﬂ:{ﬂﬁﬂﬂﬂer NOTICE | | Sheetof the Previous Year,
Company's RTA. M/s. Maheshwar| Datamatics Private Limited, at 23, ar extraardinary items} 262 0.70 2 BE 754 Motice is hereby given that 32nd Annual 8| Eamings Per Share {of T 10+- each
AN Huhhar.ar Fmad..lﬁ.th Floor, Kolkata - 700001, or by amail at 5 | Tatal Eﬂfmpmfﬂnga.u'g General Meeting of the company will be (&) E_asu: 1237 20.71 13.26 4161
contsci@mdpicorporate.com. HhocHe foe 18 Badoc held on Friday, at 14:00 AM. the 11thday| || | (b} Diluted 237 | M| 1328 48
For Diana Tea Company Limited [comprising profit{loss) ; —=F i | L L | |
h for the period (after tax) of Seplember 2026 at its Registerad Office- .
Sd/- - syl ; Mote
Sandeep Singhania ;ﬁﬁ;{aﬁ:’:ﬂgﬁ}] i p_— — — _— Unit-B, 2nd Floor, Shree Ram Center, 3| | 1 The sbove s an extract of the detsded format of quarier ended on June 30 2026 filed with the Steck Exchange under Regulation 33 of the
Place:; Kolkata Managing Director & 1 Eauity Share Canial 3'.-'3.03 E?E.IDE 2?2-[?3 3?3'03 Brifish India Streat, Kolkata- 700060 to SEB! [Listing and oiher Desclosure Requirements) Reguislions, 2015, The Rl fgrmat for the quarter ended June, 2026 unawdited fmancis!
Date * 14.08.2026 DIN: 00343837 5 EIEIIh '-"'E : P ! 2 J 4-4-5-3:3 transact business contained in the rotice resulls is available on the website of the Stock Exchangeis) cse-indiz.comand company abwww.svpd 1987 .com
w8r Equity = = = : W o b L sl the sharshold 2 Theabove Unaudited Financial Results forthe quarter anded June 30, 2026 have been approved by the Board of Director at their meeting
8 Erf?alﬂi z;; ﬁl;:ei-:-f el '”il il ”t ; SSETE EHEE% hekton 13th August, 2026 and subjected to limited review report by the Statutory Audsors,
: mdividually. In pursuant 10 cection 31 0 For SHARSHYAMURT| VANLIYA PRATISTHAN LTD
Eﬁrﬁ;&am;. the Companias Act, 2013 the register of Sdi-
Basic ﬁ]' no7 o (2] 0.3 Mambers and shame Transfor Books of tha Place Kalbkats E:ﬁ*:‘_ﬁ'cwm;'tf
Dlluted (%) 0.07 (4Ti% (10 ] 0.73 company will remain closed from 05th Date ; August 13, 2026 'nmmﬁmm;
Motes: September 2026 to 11nd September 2026
1. The above financiad resulls have been prepared 0 actardance wilh Indian {bath days inclusiva).
Accounting Standard {IND AS) prescnbead under section 133 of the Companies SIDDHA VENTURES LIMITED
Act . 2013 and Regulstion 33 of the SEBI {Listing Obligations and Disclosure By Qrder of the E'ﬂd ON : LET120WB19a1PLCISIR4
Requiresmants) Regulations, 2015 read with SEBI circular dated July &, 2016, o 1 REGD. OFFICE: SETHLA HOUSE, 224 RADHS BATAR STREET, IOLKATA - 100 001
A_— GOEL FOOD PRODUCTS LIMITED have been reviewsd by the Audil Committes and approved by the Board of E';'t;f" 1;&?& Pranay Dhanrn::agg PHONE NO. +91 13 2242 1005385, FAX: 451 ) 2042 BS6T, E-MAL: REGPONSERSIDDHAVENTURES COM
T6(112, Grlaghata Road, (VIF Road), Kolkata-700 048 Directors at their respective meeling held on August, 13, 2028, It has been e STATEMENT OF UNAUDITED FINARCIAL RESULTS FOR THE QUARTER ENDIED JUNE 30, 2026
CIN: L51309WE1996PLC0TE908 subjected to Bmilted raview by the statulary auditos of the company (All amounts in Lakhs, uniess cthermise stated)
' 2. The Company is engaged in providing assistance 1o Corporate Bodies through S
Phone:#51 89613 33312 Syndication of loans from various Bodies Corporate/Banks and Financial Institu- 1
F j i - i . fions. In term of Ind AS 108 "Operaling Segmant”, the Company has ona Parts “"""“ E'“"" m’?.’""."
EmO aneNoct O, DU I Eom e oo business segmant |.e, Financing Activities and related products and all other FORM A ol | ORI 30005 (0526 | 310,206
NOTICE OF ADJOURNED 30TH ANNUAL GENERAL MEETING acliviies | e e s (mtted) (hudend] (Rt
AND INFORMATION ON REMOTE E-VOTING 3. Flgures far the las! quarter are balancing figures between Audited Figures in | | Raguilation 14 of the Insolvency and Bankrnuptey Board of India (Voluntary Liquidation | |2 |oerineoms om | et | vas | s
4. The lull format of thess linanclal resulls are avallable on the websile of the Slock Process)Regulations, 2017) % [Tiotol e (1424 o 818 1457 4506
NOTICE is hereby given that the Adjoumed 30th (Thirtieth) Annual General Mesting Exchange at www msel.in and the Company's website at www jrdfinance com FOR THE ATTENTION OF THE STAKEHOLDERS OF MALHAR FOREST| [t |Eeenses
K : 8, Previous periods' figures have been regroupedirearranged wheraver necessary FRODUCTS PRIVATELIMITED {18} Crangas in Yalis of Stars Tradad (15,53 e DR A B T
I:WHEAGM | ofthe Members of Goel Food Products Limiled ("the Empanﬂwnlhehah:l 5 For J R D Finance Limited - { b} Empdoryea Banef Expansos 61 148 ! 113 {41
3 : o (=] (=] 1. |Mame of Corporate Person Malhar Forest Products Private [ J 5
through video conferencing (™C™) [ other audio visual means {"OAVM) on 11th i Sdi- ' P Limited H ' | iE1 et Experpas BT F.5% 054 65
: ‘ Dilip Kumar Choudharyl | Tioted gz 373 | 913 140,35
Seplember, 2026 at 11:00 AM, desmed o be held af the registered office of the Biace . Kblketa Eﬂ'hnl& |r3'ma nimdr:'r Z |Date of Incorporation ©f Corporate|31/07/2009 o e R 1.r;. :;“} Imq i g
Company at 76/1/2 Golaghata Read, (VIP Road), Kolkata — 700048, West Bengal, Date - 13.08 2026 (DIN - 00080380 ) P’Efﬂ?'"f . & |Income Tax Expenses
bk 3. |Authority under which Corporate Person | ROC Kofksta || - Ciarvisil 1 ctaige | |ored i) - - {256
: is Inl?__urpﬂmedl'ﬂag_iﬂirild | - Diefanimerd Fam cheega | deradi] - - - -
In accordance with the Circulars, the Nobee convening the AGM along with the Annual SUN FUND MANAGEMENT LIMITED 4. |Corporate Identity MumberLimited|U20206WEB2000PTC 137380 |- Incame Tax for Earber Yoar changa ! (e 0. o3
Report including Audited Financial Staternents for the financial year ended March 31, CIN : LET120WB1904PLCOGES16 ;ﬁggﬂrﬁr T P T8 Gy PR i S i | g S|
2026 has been sent only through e-mails to those Members whose e-mail addresses Regd. Off. : 3 British India Street, Kolkata - T00069 5, [Address of the Registerad Gffice and|Apont City, Biock 2, Fiat - B1 || |* |0 orersnensia ncoma ratof ik uganse
Big Shares Servicas Private Limited or the Depasitory Participanis and halding equity Part|: Statement of Un-Audited Financial Results = we::gér.ggll india Sl i |V FHE SolmBaY Aty ItAumenis
B - for the Quarter ended 30th June, 2026 ¥ In Lecs) T _ ' ' | - Changas in tair vakin of FVOC squity nstnmants
shares of the Company as on Tth August, 2026, The Motice and the Annual Report are PR ——— &, |Liguidation Commencement date of] 13thAugust, 2026 Gamiinss] on soin of FVOC] equty netruments
: - : : : : s Corperate Persan | ] i b {chare} | cosil rslsfivg o these R il wil
EHa| St e e A compa I, m.hlkar@.mm B lhenml:!aﬂa g Particulars mhmllea:ﬁwlﬁ 'ﬁ"'r::?'r‘&hﬂ m,r.::tﬁ' r;::]l:; ;’:’d[ 7. |Mame, Address, Email address, |Vishnu Kumar Tulsyan (Pl b Tl iend Sty tn tha slatimeri of proft
the Stock Exchanges where Equity Shares of the Company are listed, r-q[se?:.{nnﬁ umlmgl;sl m’"d‘ it s Telephaone Mumber and the Registration | Registration  Mo:  1BBUIPA-D01/IP- | and e
f'z-.'m.hﬁesmﬂ'.mm The Molice shall also be availatia an he &Wlng wabsite of the Q..ﬂzﬁ, T 5036 3055 Murmber of e Liguidalor POA4 25201 9- 202001 2525 El::‘lher mn:d’EhE.'n'l!.-n:l:r".E der the year. net of tax 4 . )
Address B Jdawahardal Menrd Boasd O | Toled compresasng ias Taasmea [or De poar (VR ITS 1291) 167 53 =13
agency angaged for providing e-Voting facility La., National Securiies Depository | |Revane from oparations ﬁir:*dha %Iuaﬁdﬁ ng::.m ;14}151;:.?_ 195;;.; Lr;;ll{pq-;rqra-:.a:qlalﬂ Hacs vaboa -Fs. 106 ooE | opeB0 | 90 595 B0
Imi | i il t ] ; 7 cikata - . Wesi Bang 11 | Other Equity ; AR
;F:EWSDLT ?szmzhﬂlﬂgt;ﬂﬁfﬂm :iI:- :Il::{eﬁsai:‘:ﬁ:;:l on Fair Value e i e R En'i:ilm:!l:l: i tulsﬁn‘l-%@!;n':ail.cﬁm_ 12 E;nl'ﬁmdp;;a': o o <o = .
rs are alsoin e = malharforesipen wIER Gl S | BARE B Bl BATHERGE Do BRarR (R . [T ] (i [[ER1=]
_ 4 ] Changes 34,53 15,66 [54.38) {33.25) NMobile No.; 9831054180, 9163254180 || iaammms . . . :
1. Pursuantto Section 108 ofthe Act and Fule 20 of the Companies | Management and liif- Sale of shares held for trading| . 4357 45 BT £1.09 = Lt Datefor Bubrisson ol Claims 121h September, 2026 s
Administration) Rules, 2014 (as amended) and Regulation 44 of the SEBI (Listing v} et Gain/ {Loss} from sale of o : ' 1, Tha oo mesuils for the quarter ended 3ith Jine 2026 katve henn prtpared in accnidanca waih the infan Aczouning
o ] ) ] Maotice s hersby given that the Malhar Forest Products Private Limited has Bt (It AS e Sefor 133 of the Com Rl ey s C Vi
Obligations & Disclosure Requirements) Regulations 2015 & Secretarial standards L';";]l;";"' 133? E:;; 4;;? g;;; commenced yoluntary liquidation on 13th August, 2026 A s BN T o St A A N B oot g T Aot N e ot b
on General meeting (55-2), the Company is pleased fo provide remote e-Vioting Total Revenue from Cperations. | 9458 | 14617 3216 dgye | | Thestokenokiors of Maihar Fopast Products Private Limited ans homty called upon sk bl s onesiiopebas ol il e . o
: : . e R R R Skl B E . i = lo subemid & proof of their claims, on or before 12th September, 2026, 1o the Bquidator : : : = T ¥
1- | ,R E : il h II mh&f Income ; : 3. Tha Crempany has oparaked omlyin ene segment , Henca seament mporing under M2 AS 108 5 mol appicabin
acilities {'Remole E-voling ') 10 all the members 1o cast their voles on all resolution at the address menboned against item 7 1. Them sere no excectional iams dunrg the pear,
sat out in the notice of the Adjoumad AGM. Additionally, the company will be |1) Bad Debt Recovery 1 ==} b = 1500 The financial creditors shalf submit their proof of claims by electronic maans only. All | | 3 The fyuwes forthe quarer ended 315 March 2125 are fie batarong figures bstwsen the mudied figues of the ul francal
i L : : : iy Others 0.0 - " other stakeholders may submil the proof of claims in person, by post or by electronic | | JE& 2 heenewed yearlo date Squres upioLhe i quaner of Be previoud Inencal year
providing faciity for e-voting during AGM (e-vating) to all the members who have nat Tatal Other Incoms 0,01 : : 1500 Means, ’ ;H;’Zfi-'r".é;'ﬁ;:,“ Gl i Ll etk Lk
cast thelr voles u-,rgugh rafmoke ,.:_..,..-.:;.ﬂng_ The Procedurelnsiruction in respect of '{ntal ImcoeTse g4 .54 14617 42 1% 1B T2 Submizsion of falss or misleading proofs of claim shall aliracd penalties. Sl)-
remode 8-voling have been provided in the Notice of Adjourmed AGM.A mamber 1 || E:-:F'EMEES - 1 | 1 ! — Vishnu Kumar Tulsyan For Sidehn Vanieras Limind
Ry : Purchasas -:# Ell:ll:k-in T.ral:IE - - - B35 Liquidatar iy
may participate in the Adjournsd AGM even afier exercising thelr right to vote Changes in inventaries of Malhar Forest products Private Limited _— siaiharth Setia
through remote e-voting; however, such member shall not be allowed to vole again Siock-in-Trade - 4026 40 28 {0.17) Flace ; Kolkata Regn. Mo IBBIPA-001P-PO142812019-20200/12525 IZI::-'T.-;:*T:n AR o I:I-ta-:E
stthe meeting Employes benefils exgense 591 £.37 26,03 7177 | |Date: 14082026 AFA: AA1/12525/02/300627/109138 Valid upto 30.06.2027 : Sk
' Finance cosls - 0,10 0.18 -
2. Thebusinesses seloutin the Notice shall be transacted through remote e-Voling o Dpprad ol
praciation and gmortization
attend the maeting through VC/OAVM and cast votes at Adjournad AGM. The EXpEnSa 0.1z 0,16 0.66 020
Members, whose names appear in the Register of MembersiList of Beneficial 7 %Eﬁ:‘ﬁﬁgﬁ* 33;% ;ggf : ;E g‘; 1122_35 ELEGA-' 5P5 STEELS HﬂLLINE MILI—S LIMITEI.'J
Cwmers as on Wednesday Seplember 05, 2026, being the cul-off dale, shall be V| Prafiiioss) befare tax (I-) E?-UE 9535 [53_2” E7 A3 :
: ¥ |PraiEiioss) balore K i) BlMa ) daab) ke 1] alAd T E L : CFN L51909W51981PLCU344I39 | GFI‘IN IQMHESE?lgﬁllw | 5tatE West Ben al
PURIRSC L vl i SOy OB VLN o DR e OISR T A S | LRl I T e T T EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS -
s Crant tax 218 17.10 647 1753 L
vole(s) on & resclution isiare cast by any Member, the same cannat be changed (1) . - e
5.1 : 4 : FOR THE QUARTER ENDED 30TH JUNE 2026
subsaquantly. The remota e-Violing will commence on Tuesday 8th September, E} E::Iﬁ;::r Tax 1_5 y E_'E [E[, ?li] Eggg;
2026from 9:00 a.m. (IST) and ends on Thursday 10th September, 2026 at5:00p.m. | | Vil{Proft{ioss) for the perod (VIVI] 5070 | 73.63 35,40 EH ETEA;::M:DHE Em;:ﬁ.'_ﬂﬂm
g5T)- Thereafiar. the module Jor (ke NONG ahel. be disstied by Niationel wﬁﬂﬁnﬁﬁ;ﬁ;&ﬁ 5! 30.06.2026 | 31 ﬂ-ﬂrjﬂﬂ 30.06.2025 ::;:zn:aa 30.06.2026 31.ﬁ=r.znzﬁ 30.06.2025 3:“4::3?:5
Securifies Depository Limited at 500 p.m. on Thursday, 10ty September, 2026. A (1) Basic & Diluted ' 195 150 7 0ET No. PARTICULARS (Unaudited) :_.li:.rdﬂmdl (Unaudited) iﬁ..lldllndl {Ul:ml.l'tlilad} | (Audited) | (Unaudited) {Audited)
person who is not @ Member s on the cut-off date should treat the Notice for Part || : Selected Information For the year ended 30th June 2026 ' 1 | Total Income from operations 5787745 | 7609462 | 5703044 |2.32.037.20| 5787745 (9130447 | 57, 37710 | 237 258534
information purposes only. {A] PARTICULARS OF SHAREHOLDING 2 | Met Profit’ (loss)for the period (befora tax 500852 | 387752 | 295735 | 7.516.67| 495800 | 1,161.80| 298653 | 8.301.74
. Auited resuls and excepbonal itams)
% Amysperson, whe:acquines snanes of the Company and hecomes @ Mamber of-the Unauditad rasulls for the | Audited rasuts | for the Vaar 3 | Met Profit! {loss)for the period (before tax 500852 | 377596 | 295735 | 7415.11| 495800 | 108023| 298653 | 820017
Company afier sending of the Motice and holding shares as of the cut-off date, may Particulars Quarter ended 30t June|  forihe Year ended 3151 and after exceptional items)
obtain the login |0 and password by sending a request at evating@nsdl co.in. s ervled 315t March|  March 4 ?:;[e Prt:ﬁtf ﬂgssﬁfm ’[;bﬂ _niltl_';na-d ] 467507 | 400403 | 205833 | 636631 462337 | 40796| 208751 715224
. . . . : 026 2025 2026 2025 after tax and exceptional items
However. if he'she is already registered with NSDL for remote e-Vioting then heishe 1 |Public sharsholding 5 | Tofal comprehensive income for the pericd 4,702 45 4 02T 52 2075.88 B6,397.77| 465076 413,70 2.086.56 718025
can use hismerexisting User 1D and password for casting the vote, . Nulis e b akame wagoo| 1670800  w4nso0|  a7oE00 6 | Paid up Equity Share Capital 805000 | 805000 | BO050.00 | 8050000 205000 | 8.050.00| 8,080.00| 805000
4  Members Eggkingmyinfﬂ,[mminn wilh [.Hganjman:'l I!T'IEI[TE'I"[CIl'.'I'E‘FIlEGEI‘Ij at tha AGM - F'-E!!'DEFItElgE Dfshamfﬂidil‘rg 9N 1433 291 3423 7 gﬂl'lﬂr Eq;::}' |:-Iaﬂ-l::rl:ﬁ-ll:"'l'::l'i'i'll'l in ﬁﬁr-lrﬂ Audited = = = EE,T 36,43 - E: = a1 .:3-':'5.24
h atin 2 |Pramatérs and promoier Group g e reviaus Year)
are regquesied owrie (o the Company through e-ma af infoi@goelfood.com. S 8 | Earnings per Share (of T10/- each)
8. I email 1D of the Member is registered against Folio No. /OP ID Client 1D, then the | | &) | Piadga/Encurmbared ) . I I Mot annualised
& ; « Mumber of shares 34 74300( 3228300 34,74 300 32 28300 otes |
and enter Foio Mo, or DF 1D Client ID and PAM to generate a passwond, ' o ' o Lo ; : e ;
: : ; d s - Percentage of shares 1. The above is an extract of the defailed format of Quarterly Financial Resulls filed with the Stock Exchange under Regulation 33 of tha SEBI (Listing Oblgations and Disclosura
b Mermbers facing any technscal issue in login can comtact NSOL helpdesk by sendinga (2 a % of the tha total Requirments) Requaltions. 2015, The full format of the Quartedy Financial Results is avaiable on the website of Stock Exchange L. www.cse-india.com and Company's website
request at evoting@nsdl.com or call at 022-4886 7000, altematively the mambers sharehalding of promober and W SDSOuR.C0 N, ; 4 ?

7 : : promatar groug) 70.79 8577 7070 B5: 7T Z. The above results have been reviewed by the Audif Committee and were approved by the Board of Directors of SPS Stesis Rolling Mills Limited (the Company’) at thes respective
may als0 an e-mail to Ruchi Fitkariwala, Company Secretary & Compliance Officer, - Pioantas otshares mestings held on 13th August, 2026, The Siatutory Auditors of the Company have audited ihese Financial Resuils pursuant fo the requirement of Regulation 33 of the SEBI (Listing
atinfoggoalfood.com. or contact her al 8961333313, forany queries or Information (a5 & % of the lhe total share Obligations and Disclosure Requirements ) Regulations, 2015,
relating to the e-voting facility or fo address any grievances connected therewith capial of the company] 00.00] 10000 100,00 100.00 3. The figures of previous penods have been re-groupedire-arranged wherever necessary bo make them comparable with those of the current period

5. Members may also note thal the Notics of Adiourned J0th Annual Gensral Mesting (B} Information on Investars' Complambs as on 30.06. 2028 ];E!;rﬁag?!ﬂarl‘lshag?llifnuf EIEI!EE?_EIET&H
and the Annual Raport for financial vear 2025-26 is availabia on Comgany's website T_HT::,'E hawe baen no investor orevances during the quartar andad 30t June 2026, Place - Kolkata g E-‘..d.l-'
and may be downloaded. The physical copées of the previously mentioned 2, The above results hmz{t:ﬂ&gn taken on record by the Board of Directors at ther meefing held Dated " 14th August, 2026 Deepak Kumar AEE?EE;.:

i : ; on 13th day of August : : :
docurmants wil also be available at the Company's registered office for inspection | |+ 1y i Reviaw as required under Regulaion 33 of SEBI (Listing Obligations and Disclosure .:.  Regd. Dffice : “Diamend Presige’, 414, A.J.C. Bose Road, Tih Floar #701; Kelkala-T00 017, West Bengal, INDIA. DIN - 00846153
during normal business hours on working days. Members who have any gueries Reguirements) Regulations, 2015 has been camed by the Statulory Audiors of tha Company ¢ Unit-1 : Dr. Zakir Hussain Avenue, G.T. Road (Inde American Mare), Durgapur, Dist. | Wes Burdwan, Wesl Bengal-713 206, INDIA,
may write fo us atinfo@gueltood com 4, The figures of the previous veariquarier have bean regrouped o ba in confirmity with current g 1[: g ¢ Unit-2 : Village & PO:- Poradiha, P.5. Saniusd, District - Purulia, Wast Bangal - 722153, India.
For GOEL FOOD PRODUCTS LIMITED vaariguarlar fiqure, By Ordar of the Board [~ ) i Unit-3 : Nasar Avanue, BO:- ABL Township, P.5. -NTFS, Eurgﬂpur, Burdwan, Wesl Bangal - 71312, Inda,
o el For SUN FUND MANAGEMENT LIMITED U4 UNIT OF SHACAMBHARI GROUF) © Phone ¢ 033 6626 5252 | E-mail : inlofshakambharigroup.in | Toll Fee Ne. : 1800 102 58468
_ e S
F"-FIE:&.. Halkala E-DHUET': F'SIZE';:;IE' Place : Kolkata Prabhat Kumar Dhandhania
Date : 14.08.2026 mpany ¥ | |Date : The 13th Day of August, 2026 {DIN : 00814610)
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